MESSAGES FROM LOK SABHA - LAID ON THE TABLE

SECRETARY-GENERAL: Sir, | beg to lay a copy each of the following Bills, as passed by the Lok
Sabha, on the Table:-

(i) The Compensatory Afforestation Fund Bill, 2008
(if) The Prevention of Corruption (Amendment) Bill, 2008

(iii) The Agricultural and Processed Food Products Export Development Authority
(Amendment) Bill, 2008 [Placed in Library, See No. L.T. «.cccceeeee... /09]

REPORT OF THE DEPARTMENT RELATED PARLIAMENTARY
STANDING COMMITTEE ON HOME AFFAIRS.

STl YT RIS (Feg en): Heied, § fAunT-wefed I8 ori wde gy el afifa &
FrafaRad afrde=i @l ve-ue gfcr (SIS a2 fR=l #) IRed &=l §:-

(V) ST 3R HIHR a1l & qAa1d & Ay H b 1 Heirat ufrda;

(v) = SiEfe gRem Ia (Ame) fAEId, 2008 F WEw H UH Al Srscdrdi
W;Sﬂ_\’

(i) wgde TwaR it (affese) fadaes, 2007 & ddy & Ud | SHdTCadt
EIREEET

REPORT OF THE COMMITTEE ON EMPOWERMENT OF WOMEN

SHRI JABIR HUSAIN (Bihar): Sir, | lay on the Table a copy (in English and Hindi) of the
Nineteenth Report of the Committee on Empowerment of Women (2008-2009) on the Action Taken
by the Government on the recommendations contained in the Fifteenth Report of the Committee
(Fourteenth Lok Sabha) on the subject "Working Conditions of Women in MTNL".

REPORTS OF THE DEPARTMENT RELATED PARLIAMENTARY STANDING COMMITTEE ON
ENERGY

SHRI SYED AZEEZ PASHA (Andhra Pradesh): Sir, | lay on the Table a copy each (in English and
Hindi) of the following Reports of the Department-related Parliamentary Standing Committee on
Energy:

(i)  Twenty-seventh Report on Action Taken on Twenty-second Report (Fourteenth Lok Sabha)
of the Department-related Parliamentary Standing Committee on Energy on Ultra Mega Power
Projects;

(i)  Twenty-eighth Report on Action Taken on Twenty-sixth Report (Fourteenth Lok Sabha) of the
Department-related Parliamentary Standing Committee on Energy on Demands for Grants
(2008-2009) of the Ministry of New and Renewable Energy;
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